
Sanction k hereby accorded to the additional allotment of funds in favour o.f tle

following Courts, under Major Head 2014-Adttt Of Jttstice, Sub Heatl 0488-D&S Jutlgcs, rtrtier
"variousiAiect heacls during the currentJinancial year 2018-19 os per cletail given be[ow:-

Ils. ht lucs.

N",35528!L5-/aL
"T'fr

High Court of Jammu and Kashmir at Srinagar'

Order

No.. 129

Copy to tlte:'
1-4 Pr. D&SJuclge,Budgam/GanderboUUdhtnryur/Anonlilaq'
5. . Addl. D&S Judge, UdhantPur,

6. C.J.M. Samba.

7. Electricity Magistrate, Jammu.

8. Spl. Mob. Magistrate, fammu.
g-ll Addl. Mob. Mag. Surankote/Khaltsi/Samba.
12't Munsiff, Gool.
13. Distt. Mob. Mag. (T) UdlrumPur.
14. Treasury Of/icer, Sub Try. Distt. Court complex, Janipur, Jammu.

l S-22 Trensury Officer, Budgam/GanderbaUUdltampur/Tangmarg/Sambu/Surankole/
Khaltsi/Gool..

........ .for information and neces s ary action.
23 Order Book.

)r.^^" *r,&!

S.No. Name of lhe Court Salary. 002
T.E.

007
o.E.

0t4
POL

054
Furniture &
furnishittgs

64 t-
P&ORB

I Pr. D&S Judge, Bu4gamt- 40.00 0.20

? Vn OAS nds,e, Ganderbal. 0.50

0.30 0.30 0.50
3 Pr. D&S Judge, Udhalnqur. 50.00

4 Pr. D&S Judge, Ang!!!!gt-- 0.40

5 Addl. D&S Judge, Udltamqur 10.00 0.t 5 0.10 I

6 C.J.M. Ssmba. 0.20

7 Elect. M agistrate, J amrrur- 0.10 0.20

0..t0

I t)-51 __ _ _
I t',:11
I_-_l.--_---.--.-
| !t:t-- ---i---

8 SpLMob. Mag. JgYmu. 10.00

9 Addl. Mob. Mag. Surankote.

10 AddL Mob. Mag. Khaltsi.
0,10 L!t__11 Addt. Mob. Mag. Sonfio

12. Murrsiff, Gool. 0.t5

13. Disu. Mob. Mag. (Tr)

Udhsmpur.

20.00 0.20 0.20 U.5U

By Orcler.
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